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भारत सरकार

GOVERNMENT OF INDIA
पया	वरण, वन एवं जलवायु प�रवत	न म�ंालय

MINISTRY OF ENVIRONMENT, FOREST &
CLIMATE CHANGE
�े�ीय काया	लय

REGIONAL OFFICE
Kendriya Sadan, IVth Floor,  E& F Wings, 17th

Main Road, IInd Block, Koramangala, Bangalore –
560 034.

Tel.No.080-25635905, E.Mail: rosz.bng-
mef@nic.in

              

 

BY SPEED POST
 F.No.4-GOA216/2006-BAN

Dated the 21 May, 2024
To
The Assistant Inspector General of Forests,
Forest Conservation Division,
Indira Paryavaran Bhavan,
Ministry of Environment, Forest and Climate Change,
New Delhi-110003.
 

Sub:- Site inspection of mining lease with T.C. No.1/37 of M/s. Elray Minerals
and Co., in the Village Sancordem, Taluka Dharbandora in North Goa Forest
Division, Goa-Reg
 
Reference: - Ministry’s letter No. 8-58/2006-FC dated 28.02.2024
 
Sir
        With reference to the Ministry’s Letter No. 8-58/2006-FC dated 28.02.2024, I
am directed to  inform that the forest land was inspected by the DIGF(C), RO
Bangalore on 3rd April 2024 along with DDGF-RO, Bengaluru, officials of State
Forest Department and User Agency. Accordingly, a detailed site inspection report
along with the recommendation of DDGF (C), Bangalore is enclosed for information
and further necessary action.

Yours faithfully,
 

 
(B.N. ANJAN KUMAR)

Asstt. Inspector General of Forest (Central)
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Recommendations of the DDGF (Central) Regional Of{ice, MoEF&CC,
BANGALORE

The INSTANT proposal is regarding request for reftrnd ofcompensatory levies ofmining lease
T.C.No. l/37 of M/S Elray Minerals and Co. in the village Sancordem, Dharbandora Taluka inNorth Goa Forest Division, Goa. It is recommended for reimbursement of NpV amount for the
unbroken area of the lease, since there are reasonable grounds that the mining operations have
been stopped since long and the report ofthe state government on the bro may be
accepted.

(Dr. V.
D F (Central),

, BangaloreRegional Offi ce, MoEF&CC
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Government of India
Ministry of Environment, Forest and Climate Change

(Forest Conservation Division)
****

Indira Paryavaran Bhawan,
Jor Bagh Road, Aliganj,

New Delhi: 1100 03,
Dated:   02  July, 2024

To
 
The Secretary (Forests),
Department of Forest and Environment,
Government of Goa,
Panaji.

                    
Sub:     Regarding refund of NPV and CA charges for diversion of 17.8356 ha.
of Forest land (12.9714 ha already broken plus 4.8642 ha to be broken) for
renewal of mining lease under TC no. 1/37 in favour of M/s. Elray Minerals &
Co., in the Village boundary of Sancordem, Taluka Dharbandora in north Goa
Forest Division, Goa.
 
Madam/Sir,

 
     I am directed to refer to the User Agency letter dated 12.10.2022 requesting to
refund the compensatory levies paid towards the NPV, CA, Safety Zone & fencing
protection and safety zone afforestation work, w.r.t. the above mentioned subject
proposal. Further, the Hon'ble Supreme Court has stopped the mining activities in
2012 and 2016 by order. The State Govt. vide letter dated 03.03.2023 and
additional information submitted vide letter No. 6-13(244)-2022-23-FD/Vol.III/5233
dated 10.02.2024, letter No.6-13(244)-2023-24-FD/Vol.III/204 dated 15.04.2024
and letter No.6-13(244)-2023-24-FD/Vol.III/671 dated 23.05.2024 on the above
subject seeking approval of the Central Government under the Van (Sanrakshan
Evam Samvardhan) Adhiniyam, 1980 to refund the compensatory levies deposited
by the user agency and to say that the competent authority of the MoEF&CC has
approved the request of the State Government in this regard and accordingly,
approval of the Central Government is hereby granted for the following:

i. No compensatory afforestation charges shall be refunded.
ii. NPV for the area (i.e. 17.8356 ha) from which Stage-I and Stage-II was

granted shall not be refunded as the working permission was granted by the
State Govt and the UA has worked accordingly for upto 8 months before the
orders of the Hon'ble Supreme Court.

iii. NPV of ₹6,70,86,012/- deposited for balance area i.e. 82.1644 (100.0 -
17.8356) shall be refunded as for this area no FC approval was granted. In
this regard refund of 90% of the NPV of balance area i.e. ₹6,70,86,012/- will
be from State CAMPA funds and 10% from National Fund out of the total
amount of ₹6,70,86,012/- deposited by the User Agency.

iv. The Ministry vide letter dated 18.07.2023 has already clarified that the issue
related to refund of interest accrued on compensatory levies realized from the
user agency was considered and it has been decided that interest accrued on
the compensatory levies realized from the user agency in lieu of diversion of
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forest shall not be refunded in any case. In this regard no interest shall be
refunded. State Government shall submit an undertaking in this regard.

v. To revoke the Stage-I (dated 15.05.2008 read with letter dated 06.08.2008)
and Final/Stage-II approval accorded by this Ministry on dated 11.02.2009
considering the order of the Hon'ble Supreme Court.

 
2.  Further, as recommended by the State Govt., the State Govt shall ensure the
following:

a. The entity shall provide confirmation from the Director of Mines & Geology,
Goa, that the entity ceases to have any right or entitlement in respect of the
subject mine.

b. The entity shall apply for withdrawal from the subject mine and submits 
necessary endorsement in that regard.

               This issues with approval of the competent authority.
 

Yours faithfully,
 
 

(Dr. Dheeraj Mittal)
Assistant Inspector General of Forests

Copy to: -
1. Principal Chief Conservator of Forests, Government of Goa, Panaji.
2. CEO, National Authority (CAMPA), Indira Paryavaran Bhawan,

MoEF&CC,New Delhi with a request to refund 10% of ₹6,70,86,012/- to the
User agency.

3. DDGF (Central) Regional Office, Bengaluru of MoEF&CC.
4. APCCF cum Nodal Officer, Forest Department, Government of Goa, Panaji.
5. Monitoring Cell of Forest Conservation Divisions, MoEF&CC, New Delhi.
6. User Agency.
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